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Gr«n( of fiaancltl tisUtance to 
forelRD student* by ICCR

4549. SHRI SALEEM I. SHERVAN* : 
Will (he Minister of EXTERNAL AFFAIRS 
bo pleated to state :

(c) Since ihe«  short-term visiti of 
weeks (o 3 months duratioo cannot be expec
ted to cover Urge-Kile research «orki« 
foreign scholars receiviDg such financial tfsit- 
tance are not rcqotred to submit their re«earch 
work to the Couivcil.

(a) the terms and conditions for granting 
financial assistance by the Indian Couocil for 
Cultural Relations to foreign scholars;

(b) whether such scholars submil their 
research works to the council; and

fc) if not, the reasons thertfor ?

THE MINISTER OF STATE IN THE 
MfNISTRY OF EXTFRVaL AFFAIRS 
(SHRI K. NATWAR SINGH) : (a) The 
Indian Council for Cultural Relations grants 
Financial Ajststance to ‘ foreign scholirs in 
various fields of art and culture, with the 
purpo>e of enabling these scholars to meet 
and establish contact with their counterparts 
in IndiJ, and experience vinoui facets of 
Indian life. Within this pentral framework 
the exact terms and conditions are laid down 
in the following three schemes :

(i) locooiinf; N’iiltors' Progratnmc

Under this programme, full lixral hospt- 
taltty (board, lodging, transport and ioiernal 
travel) is offered for a period of 2-3 weeks- 
In very enceptional cases internal >nal aiifares 
are also given.

(ii) Orlentatloa Graot

Tliis is given at a lived rate of 
Rs. 5,000^ - p m. for a ma%i num period of 
three months.

StatcnieDt

Imiitin Coumcil for cultural relations 
Mchoftvshlp scheme /vSd-^7

I. Objectlse of the Scheme
Oi>e of ihe moat cfTectt%e methods of 

fostermg closer t»es and mutual understand* 
ing between the different peoples is through 
the study of tbetr cultures. U ith thu ob>eC' 
ttve lo view the Council awards e^ery year a 
few Khotarshipa to students from other coun
tries for kitning indtan darcc and tnriK, 
history and philosophy, and other aspects of 
Indian culture.

II. FllglbUity

Candidates mu^t be physically and men' 
tally tit (o ur>dertake the requisite study/ 
training and have adequate kno*lcoge of the 
nxdtum of iDStructioo wbuh may be Fnghsh 
or Hindi or another tndtan language, in 
order to be ab^ to follow clau-roooi lectures 
aod discussions.

Candidates must have geoeral aptitude 
for the subject which must be suppotted by 
documentary e  ̂idence.

III. Dnraljoo of .Scbotarsblp

Scholarships will normally be tenable for 
a periotl of one year.

(lii) Coltaral Scbnlarship Scheme

The Council awards 30 schoUrships every 
year lo foreign students to study Indian 
Music and Dance on certain trrms and condi
tions. given in the statrmcnr below These 
schoUrships are awarded both for under- 
gradu:i(es and post<griidnate Degrees/ 
Diplomas at recognised /iisfirurioni, After 
completion of their studies they are given 
Certificates'Degrees by the concetned Insiitu* 
tions.

(b) No. Sir.

IV. Trrms of ftrholarsblp

The ICCR will pjy 
Scholar the following :

in respect of each

(a) Tuition fees, eaamination ftct and 
all other fees which are oiherw»»e 
compulsorily payable by each 
sludeot;

(b) Cost of books, intlriunenta and 
equipment necessary for the course 
of iiudy wiihin the ceiling of 
Rs. 4 00 / '  per year;
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(c) MuiouoAoce tUowaoce at ihe rate 
of Rt. 6 0 0 / ' per month for under 
gra<Iu«te/diploaru course and 
R« 750/- to |K>it-graduate research 
degree to cover the cost of board, 

'kMlging, clothing and other person* 
al expemet;

(d) Study tour cKpenset at prescribed 
rates when such lours are certified 
by supcrvtkor or Head of the losii* 
(ution concerned as neceiiary for. 
or an integril part of, the coutse of 
study or uaioing subject to a n^axi- 
mum of R». 500/* p a.

(e) AH e\p«nse4 on niedicai lieatmeni 
undergotM on the advice or rcconi* 
mendatkoo of the Mtdtcal Officer or 
the ficad of (he Instiiutioo ai per 
prevaleot rules

<f) Cost of travel and per dtem alk>»* 
ance at the presetibed rales to those 
scholari w*ho aiicod holiday or 
Voorh Camp approved by the 
Ciovcrnnxnt of India The »bovc 
C'»Ovessioas arc howeNct, out adnu)- 
sib e to s»*hoUrs. ^^ho biive alrcad> 
ap peared ift the tinal cjiamtnaiioo 
of the course for which lhc> arc
tclccled;

g) In s^tm dependiug upot) the
fiaaowul poutjon uf the «.hoUr the 
Council may give a iltpcnd (he 
Amount of which ttuy be less than 
iht masitnum prescribed above.

V. CoodtlioQt of 5cbolar*hJp

The a»ards under the Schemc will be
governed by the fullowing ctHidrticms :

(a) During thetr »uy u> InJia^ scholars 
will be expected to concentrate on 
iheir ktudies and ihow goi>d per* 
foraiance.

(b) Scholars will noi be altow’cd to
change th^ir course of study or

. initttulion ai will. Such changes 
will be arranged by (he ICCR if 
they ar« considered to be in the 
best laterast of (he scholar and 
tubjcct to the availability of teau;

(c) The scholar shall not avail of 
scholarship from any other source. 
Fur(her, the scholar will not be 
allowed to approach any organisa
tion ou(tide India for fioaocjal help 
or for any other purpose except 
With the prior permission of the 
ICCR If a scholar receives from 
any organisation from nitbio or 
outkide India, an invitation to visit 
a fore gn country for any purf’ose 
wbatsoe\er, he thould bring it to 
the nc(ice of the ICCR for consi* 
deration.

(d) Scholars must leturo to their coun
tries on the complciioa of their 
studies in Indu or on termination/ 
caiKellation of their Kholarships. 
Ib c  schclttis will have lo 0|] in and 
s-.gn an undertaking to this cfTect. 
Ihc  ICCR may also c^ll for such 
o(h(r guarantees a« tray be coDi î* 
dercU ncvts'^ary for the enfoicement 
of this conJidon.

ie» The ICCR ic^ervcs the right lo can
cel the schilar^hip at any time if it 
IS s^i)'‘ticd that ti& continuation is 
not liiclv 10 serve the objectives of 
the ^chcme Lvery candidate is 
e^pectcd to matDtain a certain level 
uf scholastic stuodard whtch itKludei 
pjs\ir>g all the examinations, tb e  
iCt R c îo suspcrd or ternninate the 
scholanhip if a sct<olar does not pass 
the annual enomination. In order 
lo enable the Council to assess the 
progrcs* of wholaTsbip holders, the 
lnilt(utton/Ouru shall send a 
quarterly report on the basis of 
which continuation/extension of 
schoUmhip for the year will be 
considered. The scholaj may also 
be required by the Council to under
take demonsiraiion performance at 
its lUadquarters or its Regional 
Offices. The scholarship can be 
further terminated on grounds of 
unsatisfactory progress in studies, 
misconduct, breach of dtscipltne, 
indulging in political activities or 
other ob>ectionable/illcgal activities 
or for violation of any of the coDdt- 
tions of the award.

(f) The ICCR reserves the right to
iouoducc such chaogcs m the terms
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aod conditions of this SehcoK as 
may be found necessar> (o serve the 
objectives of the Scheme;

VI, (a) Intimation regarding the award of 
scholarship and the course of study 
for which the candidate has been 
selected will be conveyed diroclly 
or through the Indian Mission as 
soon as the selections arc made.

(b) The name of the institution to which 
a scholar hai been admitted as well 
as the date of coainieowefnent of its 
session wilt be intimated as soon as 
the admission has been tinalised.

(c) Tt>e selected candidates should con
vey thejf acceptance of tbe Kholar- 
ship within one month of ihc rcceipt 
or intimation by them.

(d) Candidates should compkte their 
travel documents Met! in advance 
and keep ihemscKes in readiness to 
leave for India at short nottcc. 
However, they should not leave for 
India unless th?y are spetiftcally 
advi^d to do so by tbe loU>«in 
Mission or ICCR. Before leavmg 
they should ensure that ibeir traver 
documents are m order.

should develop social relations with 
their Indian counler>parlt and 
participate in ihe social life of the 
institution. The scholars should also 
promote among the Indian students 
a better understanding of tbe social 
and cultural life in their respective 
countries.

(|) The scholars should bring their 
difTicuUi^, if any, to the notice of 
the Director General of ICCR, New 
Delhi to enable him rer^der tuch 
help or advtce as may be practicable 
in each cate.

(h) All changes of postal address in 
India should be reported to the 
Director General. ICCR. New 
Delhi.

tietieral

(i) All paymcnti M̂tII be nude to the 
scholars direct or through the msti* 
tutiom

(ii All dues payable to the InstitutKms 
will t>e paid by (he ICCR direct to 
the Inititutiotis, except for refund* 
able dcpofits whkh wiM have to be 
paid by the vholars theimeNci.

(e) Candidates should iniimitc the 
particulars of '.heir journey to the 
Indian Miuion indicating ihe nante 
of the ship/airline/tram, the place 
of landing and (he probable date 
and tirra of arrival in India. If this 
information is received v̂ ell m 
advance, the ICCR will make 
arrangemrnti for the scholars to be 
met on arrival by its repre<Knta;i>c 
If a particular scholar ii not iu rnct. 
for on* reason or another, he 
should prcK.eed direct to the mtijtu- 
tion to which he has been admitted 
and report to its Head or the hosicl 
Warden. In Bombay, Calcutta and 
Madras he should contact the local 
oflSce of the ICCR,

(f) It is expected that scholars will lake 
full advantage of their slay in India 
to acquaint themselves with the life 
»Dd culture of her people. They

(iti) Book LqLit'viieoi allowarKe wilt be 
paid to whoUrs only after the li>t 
of books aruJ Ci4uipment prup<^d 
to be acquired u  certified by tbe 
hred o( tbe Ocpartineni concefoed 
as euential for the course of study 
or training

(tv) The scholarship will cocnmen«:e 
from the actual date of arrival of 
the Khotar in India or beginning of 
the academic year whichever is later 
and will and not later than I 5 days 
after (he end of the academic >car 
of the iostitutioo in which tbe 
scholar is siudyiDg.

Import of booc chlaa pi«c»« lor 
Taj Hotel
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4550. SHRI SANAT KUMAR 
MANDAL : Will the Minister of COMMLRCE 
be pleased to state :




